
Disclaimer

The Handbook on  “The Sexual Harassment of Women at Workplace

(Prevention,  Prohibition  and  Redressal)  Act,  2013  with  The  Gender

Sensitisation & Sexual Harassment of Women at the Supreme Court of India

(Prevention, Prohibition and Redressal), Regulations, 2013 is the compilation

of the relevant Act, Regulations and relevant Provisions of the Constitution of

India and Indian Penal Code issued by the GSICC for the convenience of the

community  covered  by  the  Regulations.  This  Handbook  is  issued  by  the

Competent Authority of the Supreme Court of India on Administrative side. 

All rights reserved. The contents of the Handbook shall  not be kept,

stored,  printed  or  published  and  shall  in  no  manner  be  used   for  any

commercial purpose. 

    Sd/-

Nisha Bhardwaj          
               Registrar                 

Member Secretary, GSICC 
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